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ANNEXURE A/1 

COPY OF THE RECENT PHOTOGRAPHS DATED 08.11.2025 TAKEN BY THE 

APPLICANT OF HOKERSAR WETLAND. 
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ANNEXURE A/2 

COPY OF THE RECENT PHOTOGRAPHS DATED 15.11.2025 TAKEN BY THE 

APPLICANT SHOWING MASSIVE DUMPING OF MUNICIPAL SOLID WASTE. 
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ANNEXURE A/3 

COPY OF THE PHOTOGRAPHS DATED 30.10.2025 AND 05.11.2025 SHOWING 

ILLEGAL PUCCA ROAD INSIDE THE KREENTCHO-CHANDHARA WETLAND: 
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Litigation . <litigation@dclawchambers.com>

Additional Affidavit on behalf of the Applicant in EA No. 26 of 2025 Raja Muzaffar
Bhat Versus. State of Jammu & Kashmir & ors.
1 message

Litigation . <litigation@dclawchambers.com> Thu, Nov 20, 2025 at 12:22 PM
To: "rohan.gupta@enlex.co.in" <rohan.gupta@enlex.co.in>, Gautam Singh <gautamsinghh.ind@gmail.com>
Cc: Kol Office <kol_office@dclawchambers.com>

Dear Sir,

Please find attached- Additional Affidavit on behalf of the Applicant in EA No. 26 of 2025 Raja Muzaffar Bhat Versus.
State of Jammu & Kashmir & ors.

Thanks & Regards
Counsel for the Applicant

Additional Affidvit on behalf of Applicant.pdf
4608K
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